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Order

Notice of the application (CA57/PB/2016) seeking amendment of the petition for
incorporating the events which have taken place after filing of the petition. A copy of
the application stands furnished to the non applicant-Respondent. Let the reply be
filed within three weeks with a copy in advance to the Counsel for the Petitioner.
Rejoinder if any be filed within a week thereafter with a copy in advance to the
Counsel opposite.

2. List for further consideration on 8" September, 2016,
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